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IndiGo to cut fleet
size over two years

The world’s biggest . INDIASTANDS OUT asan essen-
uyer or AIrous A\ lobal action plan beine readied Registered office:- Plot No. 3, HAF Pocket, Sec. 18A, Dwarka, Phase-|l, New Delhi-110075
A320neo jets will ; tf:;oﬁ ht Covic%)— 19 inclgdin for Website: www.transcorpint.com, E-mail: grievance@transcorpint.com
: = ws 1 VNGO & g g Phone: 0141-4004888, 999, Fax: 0141-4004888
keep returning as ’ large-scalevaccine manufactur-

many as 40 older

. Sl. | Particulars Standalone Consolidated
planes a year SChwal? has Sald'. P, Cuarter ] Haif Year Year Quarier Half Year Year
~ Besides, India has a very Ended | Ended | Ended | Ended | Ended | Ended | Ended | Ended | Ended | Ended | Ended | Ended
important role to play for ensur- 30.09.2020{30.062020(30,09.201 | 30.09.2020| 30.09.2015 | 31,03.2020]30.09.2020] 30.06.2020 | 30.09.2019] 30.09.2020] 30.09.2019 | 31.03.2020
ANURAG KOTOKY inggreaterinternational cooper- |unaudiled) | {unaudited)| (unaudied) | {uaudited) | unaugted) | (audied) |[uraudted)| [unavdied) | [maudited)| (snaudiled) | (unaudied] | (audted)
October 29 ationinthepost-Covid-19world Total Incame from Oparations 1501460 | 5808.60 | 6553562 | 21,313.29 | 123.705.72 | 236,306.79] 1547129| 591632 | 65.700.50 | 21,387 61 | 124,060.23 | 236,896.91
in any “major renegotiation” and then leases them back, tofightanyfuturepandemicand 2 | Met Prafit ! Loss) for the pariod (before Tax, | (106.83) | (17200} | e20z7m | (27eaq | (29833 | (72533 | 569 | qzoe2y | rera | (e&3qs) | 38025 | (1.231.51)
INDIGO WILL TRIM its fleet  with Airbus on new deliveries, enabling it to operate a foraddressing some other seri- Expepieil ot Eumoniary Sam _ - _ _
size over the next twoyearsas  but it will keep returning as  younger fleet with lower fuel ~ ous global challenges including | |* ”Ei;fp’hc.'ghgl'iﬁféftgxﬁﬂﬁwﬂﬁ{“’-“ﬂ” VREHAY | ORI | T | G R G2 | TG 1 MR ALY | SRR | SRR | e
the coronavirus pandemic manyas40olderplanesayear, —consumption. those posed by climate change | {5 Frafi T iLass) for the paro afer s (T357) | (MB3) | (130.46) | (19190) | (20387) | (S07.71) | (11223} | (12077) | (21151) | (24201) | (286.45) | (367.50) |
continues to weigh on Asia’s Dutta said. IndiGo is the IndiGo had 282 planes, andeconomicinequality,hesaid. {aftar Exceplional andior Extraordinary items) |
biggest budget airline by mar-  world’s biggest buyer of Air-  including117 ofanolderA320 Schwab said Covid-19 is the 5 | Total Comprahansive income for the pericd (TA85) | (11742 | (138.98) | (19127) | (2038 | (51783 | (0747 | (13414) | 25123 | (24181} | (330013 | {1.0%98.04)
ket value and other carriers bus’s best-selling A320neo- modelattheendof September. most devastating and immedi- Ejﬁgﬂsgﬁ;ﬂ,iﬁﬁiﬂ.ﬁﬂf i
around the world. family of jets, having ordered  Theairline has previously said  ate crisis theworld is facing,but (afet tax)
“Fleet count will be stag- asmanyas730ofthem,andis itplanstoreturnalloftheolder we are equally going through Equily Share Capilal (of Rs. 20- per share) 63565 | 63565 | 63585 | 63565 | 63565 | 63565 | 63565 | 63565 | 61565 | 63585 | 6I665 | 61565
nant, go down a little,” chief = the marketleaderin India. models in two years. the worst environmental crisis Risarves [anchuding Revaluation Resarve) as - 1 - -
executive officer Ronojoy Airlines globally have cut India’s airlines will have in human history as well. “We iy s
Dutta told analysts duringa back on expansion plansand morethan250surplusaircraft need a Great Reset —a funda- 5[ Eamings Per Share [0/ 5.2 ach) (o 1
post-earnings conference call ~ deferred or canceled orders intheyearending Marchdue mental rethinking of our continuiing and discontinued cperations) - ]
Thursday.“In 2022,we willbe = with Airbus and Boeing, forc- to plummeting demand, economiesand of our societies. 1, Basr w2 [ wan | may | wen [ wosy [ oem | w3s [ wey [ wen | o | oo (3.41)
downslightly,by 2023,wewill ing the planemakers to cut according to an analysis by = We must not only repair the 2. Diled: (023) | (037 | (44 | (060) | (084 | (160) | (035 | (@4 | (067) | {076 | (0.80) (3.11)

be up again”
IndiGo, operated by Inter-
Globe Aviation,hasn’t engaged

production and thousands of
jobs. IndiGo, like many other
carriers, sells planes to lessors

Sydney-based CAPA Centre for
Aviation.Local airlineswill lose
as much as $4.5 billion in the
period, CAPA said in a report

India key pillar
in collaborative
global efforts
to fight Covid:
WEF chief

ing, World Economic Forum’s
founder and chairman Klaus

damage but address major defi-
ciencies in our economic and
social systems which were
apparent before the pandemic

37% engineers find stretched working hours most challenging during WFH’

PRESS TRUST OF INDIA
Mumbai, October 30

EVENAS THE majority of engi-
neers

interviewed favour

remote working, 37% them
find work from home chal-
lenging mostly due
extended working hours,
according to a survey.

to

Irrespective of their profes-
sional experience,a majority of
respondents agreed being
more comfortable with tele-
working,with 649% saying they

find it easier to work remotely,
while 36% of respondents said
theyfind it challenging,accord-
ing to a survey by IP-driven
incubation lab BridgeLabz.

TRANSCORP INTERNATIONAL LIMITED

Extract of Unaudited Financial Results for the Half Year ended 30th September 2020

{Rs. in Lakhs excepl per share data)

Node : 1. The abave resulis wara raviawad and racommeandad by tha Audd Commitles in its meeting held an 30h October 2020. The sama has been approved and te&an on record by the Bogrd af Direclors
of the Company in ils maeting bald on 30th Oclebar 2020 Tha Stabutory Suditar of the company has axpressed an un-madfied opinien an thesa inancial rasulls

2. The abos is an abedract of the dedailad format of quariarty and year andad Snancal recults filed with BSE under raguiatian 33 of the SEBI (LODR) Reguiations. 2015 The ful $armat of the quararly and
yearly financial resulls are evailsble on BSE's websile at waw bseindia.com end on tha Company's websile at wew transcorpint.com.

For Transcorp International Limited

1 .
released Thursday. broke out,”Schwab told PTTinan adl- sd/-
SHIVALIK S-ﬂl-rlzﬂ ﬂﬁﬁ;ﬁemﬂ'ﬂ&gﬁ!ﬂEHT LIMITED | —BLOOMBERG interview from Geneva. —PTI ’ . sdl/- Dilip Kumar Morwal | Gopal li;ﬁ:-n:a EEEI‘JTEQB‘;
Re _ Date: 3010, 2020 Piyush Vijayvergiva | Group Company Secretary & .
glatored Ofice: VILLAGE MAJRA, P.O. DABHOTA HALAGARH HP 174104 Place: Jalpur Chief Financial Officer ACS 17572 Managing Director

Carporate Offica: SCO 20-29, 18T FLOOR NEAR DOLPHIN HOTEL, KALKA BHIMLA L |
HIGHWAY DHAKOLI 140603 PB
MOTICE is haraby given that e Centificate for the under mantioned Equily Shares of the
Company hava been lost / misplaced and the holdar of the sald Equity Shares have
appliad to the Company 1o Issus duplicats Share Cerificats
Any person who has a claim in respact of the sasd Shares shousd lodge the sami with the
Company al iis Corporate Office within 21 days from this date else the Company will
proceed to msue duplicate cerifcale to the aforesaid applicants without any furiher
irbrmatian,
Folio Mo,

44

Certificate No Distinctive Mos

7 | 7965351 to 7967850
Preat Remedies Private Ltd,
Piot Mo 194-135, 3rd Floor
Indusirial Area Phase Il Chandigarh-160002

Classifieds

My clients Omkar Singh S/0 Charan
Singh and Sushila Devi W/o Omkar
Singh R/o C-3, 3rd Floor
(Backside). New Cottage Road,
Adarsh Nagar, Delhi-33, have
disowned/debarred  their  son
Ramesh Kumar, his wife Annu, their|
son and daughter from all their
moveable and immovable properties
and assets, If anybody dealing with
them, shall do so at his/her/their own
risk, cost and responsibility. My
clients will not responsible in any
manner whatsoever.

Mo, of Share Held

2500

Micro, small and
medium enterprises!
Partner with Indian Railways

Date: 30.10.2020
Place: Chandigarh

KRATEASING CIMITED™ |
CIN: L65993DL1990PLC039637,
Ph. No: 0124-4746817
E: kraleasing1990@gmail.com;
W: www.kraleasing.com
Regd. Office: C-20, SMA, Co-Operative
Industrial Estate, G T Karnal Road,
Delhi-110033
Corporate off: Plot No. 3, Sector-11 IMT
Manesar, Gurugram 122050 Haryana
NOTICE

Notice is hereby given pursuant to Regulation
29 read with Regulation 47 of the Securities
and Exchange Board of India (Listing
Obligation and Disclosure Requirements)
Regulations, 2015 that a meeting of the Board
of Directors of the Company will be held on
Thursday, 12" November, 2020 at 03:00 P.M.
at the Corporate Office of the Company at Plot
No-03, Sector-11, IMT Manesar, Gurugram,
Haryana-122050 to inter alia, consider,
approve and take on record the Unaudited
Financial Results of the Company for the
quarter and half year ended September 30",
2020 and other businesses as per agenda.

"Equity Shareholders of the company are
invited to send their questions/agendas, if any,
to be discussed with the board in their ensuing
meeting in word file to
kraleasing1990@gmail.com along with your
name, address, Folio No./DP ID and Client ID
along with number of shares held"

Notice of Board meeting is available on
Company's website www.kraleasing.com
and stock exchange website viz www.msei.in.

By order of the Board
For KRA Leasing Limited
Sd/-

Ridhima Gupta

Company Secretary

cum compliance Officer
Membership No.61965

A great opportunity for MSMEs to contribute towards self-reliant India

Inviting MSMEs to become suppliers for manufacturing of coaches & locomotives
and operations & maintenance of assets of Indian Railways.

Sd/-
Manisha Sharma (Advocate)
Mob: 9891060353

Procurement of Goods worth more than ¥ 70,000 Cr by Indian Railways annually.

B 0 known 1o pubhc al Bepe fal, |
Payush Chhabea, Al: Flat Mo. 180, Janta
Flals, Sacior- 188, Dwerka, Mew Delhi ; . :
110078 intends fo buy Second Floor Make inIndia Policy
constructed on PLOT MO, 13, "
PUOCKET-1, DM, ALTERMATIVE
PLOT, ISXOM TEMPLE ROAD,
OPPOSITE MRV SCHCOL, SECTOR-
13, DWARKA MEW DELHI-11DO7E, I
any pemon’ insHulondentiy has any
claim, change chjeclions dwer e sam,
you may lodga your daimipbjectians!
concam fo me al Flat Mo, 150, Jania
Flats, Sactor-168, Dwarka, Mew Delhi
110078 Mobile- 811755778, Landing
mumbar 011-41550842, emal  al;
| piyuz=hchbabra 1 030 @gmail com within
1{kdays of e publicabian of thes natice
PIYUSH CHHABRA
Flal Mo. 150, Janla Flats, Studio

Aparirnent, Seclor-168, Dwarka, Neow
Dielhi-11007E Modile: BB11TBBTTE

Promoting a fair, transparent, equitable Ecosystem for encouraging domestic manufacturers

Promoting Ease of Doing Business

eligible to bid for most wagon, track and LHB candilione ralsad

coachitems N t l ded vend
Electrics in "Vande Bharat® train to have 75% 0 achaldre dRlifials MNESOEL = Yennar
’ : approved for an item by any Vendor Approving
MakeinIndia content ; . : ;
Agency of Indian Railways is now considered

Promoting HSMEa_ | approved across Railways
= |f the lowest bidder is a non-M5SME, Purchase

Preference tothose MSMEs whose bids are upto
15% higher than the lowest bid

For complete list of annual requirements and to register as vendaor,
please visit www.ireps.gov.in and www.gem.gov.in
: = '|I ‘: " = ~ W B o
._ Sy 1

Place: Delhi
Date: 30.10.2020

| FORM A |

PUBLIC ANNOUNCEMENT
{Under Requlation 6 of the Insolvency and Bankruptey Board of India
(Insolvency Resolufion Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

PIYUSH IT SOLUTIONS PRIVATE LIMITED
RELEVANT PARTICULARS

R N\ s

s

ot

|

r
| A .

PIYUSH IT SOLUTIONS PRIVATE LIMITED
2216.2011
RoC-Delh

'.| Name of Corporate Debtor
2. | Diate of mcorporation of Corporate Debior
3. Awthority under which Carporate Debior
5 incorparated | reqebarad
4, | Corporate Mendity Mo, | Limited Liabilty
Idendfication Mo, of Corporate Debbar
{ & | Address of lha registensd offica and
principal affice {if any) of Corparate Debbor
B | Insobvency commencement dabe in
raspect of Comarate Debtor

fu

A
‘ ml"
4 T

UTIORDLA0HPTC2 21242

Flat Mo, 14, Ground Flaos, Pol Pehlad Pus, D04 MIG,
Sura Apariment, New Delki=-110044

2Bth October, 2020 {Le MCLT arder date’ (Order
uploaded on MCLT website on 29th October, 2020)

Contact the following Nodal Officers

(7 ma ol dosing of msolvendy Bid.
rEeE:umﬁ Sraulgesrsd s Bl L Integral Coach Factory (ICF), Modern Coach Factory (MCF), Rail Coach Factory (RCF),
& | Name and Registration aumber of he | Pawan Kumar Singal Chennai Raebareli Kapurthala

insolvency prafessional acting as Interim
Rasabtion Professional

8. | Aodrass & amad of the intenm raselution
prifessional as regetened wilh the beand

10| Address & e-mail

Reg. No.: IBEIPA-DO1/IP-POT2EME-201812229 Chief Materials Manager/G - Sh. K. Venugopal Rao

Contact: 044-26207125 « M- 9003141799
Email: venu kovuru@gov.in

Chief Design Engineer = 5h. Mahesh Kumar
Contact: 0535-2T04281 « M-T3180&0408
Email; cdemcfrbl@gmail.com

Chief Design Engineer — Sh. Akhilesh Misra
Contact: 01822-227410 = M-9779241404

Email: cdercf@gmail.com

MP-114, Pitarw Pura, Delsi-110034
Emall : pawanzingal Sh@gmail com

Pawan Kumar Singal

b be used for Office Address: AVM Resoltion Professiongls LLP (IPE] _

corraspancance | Bi28, 3rd Floor, W.E.A., Abdul Aziz Road, Kaol Bagh, New Delhi - 110005 Chittaranjan Locomotive Works (CLW), Banaras Locomotive Works, Diesel-Loco Modernisation

wiln e nlenm | Email ; crp, pigushilavmresolution,com Chitt . Vv i Work {DHW} Patial

Respiution Dedicated Web link/Email id for claim submission for Home Skl Lok ezl il S dete

Professianal Buyers/Financial Creditors: Web Link: hips:/www.markeiclearin/PISPL Chief Electrical Enginear/DED - Sh. Avijit Chakraborty Dy Chief Design Engineer/Electrical - Sh. Vijay DyCME/Planning — Sh. Parinay Gupta

Or through CIRP website: https:piyushitarp.in

Email; cirppiyushhomebuyenZavmrasolution.cam

For Other Claimants mail - cirp piyushi@avmrasalution.com

11.] Lastdata for submission of claimes 11.11.2020

14| Classes of creditors. if any, under dausa (bl| Home Buyers under the Real Estate Project

ol sub-sechon (BA) of sechon 21, aseertained | (Financial Creditors) of the Corparate Debtor
by th Irvderim Fesoiuton Professional

13.| Mames of insohvency professianels idantifed
oy ol s athonsed represantativa of credioes
in-ackass fhreenames foresch class)

Contact: Dh42-2270432 - M- 9794861314

Email: dycdetc@gmail.com

Contact: 0175-23%64670 « M-2779242425

Email: parinay.gupta@gov.in

Contact: 0341-2525578 » M-?163340304

Email: ceednd@clw.railnet.gov.in

Rail Wheel Factory (RWF),

Bengaluru

Dy Chief Materials Manager/il - Ms. Febin Thaha
Contact: 0BO-2807270& » M-9108501703

Email: dycmme-li@rwf.railnet.gov.in

Central Organisation for

Railway Electrification (CORE), Prayagraj
Chief Electrical Engineer/MP = Sh. D K Srivastava
Contact: 0532-2407372 = M-27248565319

Email: ceehg.core@gmail.cam

Research Design and Standards

Organisation (RDS0), Lucknow
EDQA/Mech. = Sh. Shivendra Singh
Contact: 0522-24651930 « M-97948631 11
Email: edgami@rdso.railnet.gov.in

1. Mr. Pawan Kumar Goyal, Inschwency Professional
(BB IPA-D01IP-PONE T A7 - 201814 73)

2, Mr, Anil Tayal, Inscivency Professional
(EBIPA-DO1AP-POTI B0 15-201 211515}

3. Mr Anurag Nirbhaya, Insclvency Prafessienal
(IEBKIPA-Q01P-POOS TR0 - 20 18I 11468)

[a) Web link: hitps:iibbi govinhomedownloads or
fram website for CIRP Process: hitps:ipiyushifcip.in —_
ar Ctfice &ddrass: AvM Resalution Professional LLP &

I.:FEI HI?B. %rd Elgar. m‘EA.mEUlAEiE Rﬂiﬂ. Karmal M
Bagh, Mew Dethi- 110005 | =

(b} AR details available at websile :

hitipeiphushitcingin .

Mefice is hersby given that the Mafional Company Law Triounal, New Dahi, Banch-ill has ardered the - !

commencement of 3 corperabe insobency resalulicn process of the Plyush IT Sobutlans Privabe Limied : I { j

on 28th Ociober, 2020, (Ordar uplaadad an NCLT wabsite on 281h Oclobar, 2020) . . Ly - . L] P "

Tha crediters af Piyush IT Solutions Private Limited, ans hereby caled upan to suamit their claimes wih : : : : | - i .
{proof on o before 19th Nowember, 2020 to the irterm resolulion professional ai the address mentioned .

agans enlry Ka, 10. —

Tha fnancial creditors shall submil ther daims with pracd by electronic maans only. Al other cradilors may
submi the claims with proatin persen, by posd or by elecionic mears

& financial creditor belenging bo a dlass, as listed against the entry No. 12, shall indicatz its choics of
authorzed represeniative from amang the three insclvency professionals listed against enry Mo 13 fo.act
as aulhansed represantativa of the class ol Home Buyersin Farm CA.

| Submission of false or misleading proods of claim shall attract penalties.

14} {a] Relevant farms
and

ib] Detais ol sulhanzed represantalnias
ana avalanke al;

[ pervice uf the nation

INDIAN RAILWAYS

www.indianrailways.gov.in
Follow us on H E @ Rablinldia

Sdi-

Pawan Kumar Singal
Date: 31102020 Interm Resolution Prafessional for Piyush IT Solubions Private Limiked
| Place: New Deihi Reg. No.; IBEVPA-DOIP-PO1 720201 §-20190 2229

f.'-i-nam:i“. ep. .in




FORM A

PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insclvency and Bankrupicy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
PIYUSH IT SOLUTIONS PRIVATE LIMITED

~ RELEVANT PARTICULARS

Name of ora Debtor

2| Dabe of porpormian of Corporsie Dabior

'3 | Authority under which Carporpte Debtar | RoC-Dielbd

| |8 incorporaled | regelened

4, | Corporate identity No. | Limited Liabilty | U701I20L2011PTCI21242

Mertficasion Mo, of Comporate Dabior

5 | Addrass of fhe regsleced office and Flat Mo. 74, Ground Fioor, Pul Pehlad Pur, DDA MIG.

pircipal office {if any) of Comosate Debtor| Sura; Apariment. New Deihv- 110044

£ | ineovancy commencement date in 26th Dctober. 2020 {18 NCLT orger date) (Onder

T ranes ErEY FLArTrETY

AU Etapon T LRGeS A0 NOLT valia st B Cokbe Sa) |
7. | Esbraated dite of closurs of insolvendy | 26.08.2021
mEsCiUion proogss

& | Nama and Regrsiration number of he | Pawan Mumar Singal
miscivency professanad acliog subieein | Reg. No.: IBBHPA-DO1AP-POT1 T22018-20181 229

19| Address & amad of the intenim resoiuton | MP-114, Pitam Pura, Deihi-110034
|| professonal. a6 fegistened wilh M boaed | Emall : pawansingalSifigmail.com

110 | Adidregs & g-mad | Pawan Kumar Singad

bbevsedfor | Office Address: AV Resolution Professionals LLP (IPE)
cocrsspondancs | BIE8, Jad Floor, WE A, Abdul Aziz Rosd, Keend Bagh, Mew Delivi - 170005
with te bnteeim | Emall - crp péyushiavmresolution com

Rascaon Dedicated Web link/Email id for claim submission for Home
Professianal Buyers'Financial Creditors: Web Link: hfips:iwaw, markeiclearind PISPL
Or through CIRP website: hifps:piyushitorp in

Email: cirp piyshhomatyuyeniavmmssodion com

For Other Claimants mail : cirp piyushifaymresslubion com

7T | Laat dabe for sabmission ol claims 1111 2020

12 Classes of crediiors if any, under ciassa (b} Home Buyers under the Real Estate Project
of sab-gechon (B4 of seclon 21, ascetired| (Financis Creditors) of the Comporats Debtor
b s Irserim Rl fon Professional
117 | Narmes of ingobvency professionaly idenlifad| 1. Mr. Pawan Kumar Goyal, Insolvency Professons
%02t 8 authomtsed epresérialivg of cradions| (IBBIAPA-I014P-POISTE2017-201811473)
mackass{feenames foraach class| 2. Wr. Anil Tayal, Insoivency Professional
(IBEVIPAD01AP-POT IR 018-201 5 11838
3. Mr Anurag Nirbhaya. Insclvency Professional
(IBBVIPAL01AP-POIETLI2017-20 18111468
14| {a) Retgant forms fa) Web knk: hitpsaribbi gow inhome/downioads or
and from webste for CIRF Process: hitps:pushdonpin
o Office Address A Resalugon Professional LLP
[FE} 828, 3rd Floar, WEA. Abdul Axix Road, Kanol

Eagh, New Dethl- 110005
fb) Detads of aulhanzed representalivas | o) AR dutalls avalable ot website |
1 vaani ot hops:Uphyushitcirg n

{Noica i harety given fiat the Nadionai Company Law Trivunal, New Deihi, Bench-Bil has ardéred the
commencament of a corporate msofvency resalution process of the Piyush [T Solutions Private Limited
;mnmnmhr,ﬂu[nm imiasdad an MCLT wabsiiaon 15 Oslabar, 2000

 The crestidors of Piyush IT Solutions Private Limited, are hereby calied upon In sumit iheir claims wilh
spiroaf on o bedore 11th Novembar, 2028 10 ™ inserim resolufion professional al the address mentionad
capamsteninh, 10

| The financial coadiioes shall subenll Ber claims with proof by slectrenis means ondy All cther crediioes may
tauberyd the claims with proafin person, by post or by el ecirnic mears

oA firancial creditor belonging io 8 ciass, as kgled aganst fe eniry No. 12, shal indicate 3 choica of
[authorsad epresentaive from among e Miree insolventy professionals lisked against enbry Ma. 13t act
-as ulhoesed topresentative of the dass of Heme BuyessinForm CA.

‘Submission of false or misleading proofs of claim shall attract penalties. Sdl-
! Pawan Kumar Singal
| Date: 31102020 Interim Resoltion Professional for Piyush IT Solubions Private Liméted
. Place: New Delhi Reg. No.: IBENIPA-DG1IP-PO1I T22018-201901 2228

financighegh crgy - in &
FINANCIAL EXPRESS °2t. 31 October 2020 %

reaptolean https://epaper.financiz




HIFS 156 SISO .
[wredira firarsn afte s e wrad (wmfe wf¥e & B = e
Mersan wemanA afem) AfvaaadE, 2018 W fP0E e @ s

gy s 2 ey TrEE e W ey sared
ey faawor

2 mﬁimﬁmﬁﬂﬁ'maﬁﬁﬁ: 2206201
3, | mirET R TN e airs gasitar Rt
g Pl a2
4w fEn A e TeeEe | UT01020L201PTCE21242
v /W A gEa T s
5 | Ty T A ST A | RS AT 14, WS Y, 4 e g Een
ki e et T ol wETg ofl, v e, 1 el 19004
6| SOE SRS HA A | 28.00.2000 (O TRIE S R A, (e
Mt T G AT Sege O 26,10 2020 i aves e )
1. [ S s e R % | 26.04.200
e o T R
8 [siaft emnra i E S B E | g R
T R SR SEEA I |l E  IBEAPA-001IP-PO 1172
AT SR T 2018-2019112229
3. | STt LErT e A A el 14, e g, Rl -1 0008
f—fm e aEd s A cawansingalSO@gmail com
20| SET TR | e e e
W, nmmuﬂnmmﬁaﬂa;mmamﬂwrﬂ:g_
TAENEY |8,/ 28 ANHHAS, TRy Snd wlia e, FAETE A8 G - 110008

$4d | cirp piyushi@avmraschyfion com

wafto da fas /o aden) & e s e st @ fagdaa
a8 7 A4 s hitpediwew marketciear i PISPL

e s Aaange & wrer @ nitpsiplyushitcls in

9@ cirp pryushhomebuyer @avmiusolution, com

- e @ e Aa . cinp phrushi@avmessolution.com

i, | ararww w e Sfoa o 11112020

1 mﬁn%m;gn # m‘n’ﬁrgﬂm o s T R
WA i Gin WG o T U R
wtafafiay Fqad & | afr g g }

Nl gt ddend dufsaufis |1 s vas e nbaa, Faa dideraa
miﬂmﬂtﬁﬁhmmaﬂm (IBBIIPA-O0 1AP-POGET 201 T-201 B 1473)
s s (el o it s [ 2, oY P e, faare wdereTa
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GOLKONDA ALUMINIUM EXTRUSIONS LIMITED
(Formerly known as Alumeco India Extrusion Limifed)
Reqgd, Office: A-2T8-B, Keshay Puram, New Delhi - 110035, India
NOTICE

Motice is hereby given that a Meeting of the Board of
Directors of the Company will be held on 9" November,
2020 at New Delhi, to consider and take on record, inter
alia, the unaudited financial results for the quarter and
half year ended 30" September, 2020.

For Golkonda Aluminium Extrusions Limited
Place: New Delhi Sdi-
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Date: 30* October, 2020 Whole-time Director
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Regd. Off: P-7, Grean Park Extension, New Delhi-110016
CIN: LE52 10001 221PLCOE 3281
E-mail: oracle _cred@i@iyahoo.co.in, infoi@orackecredst.co.in
Wabsite: wwaw oraclecrediLeo.in Phome: 011- 28167775

DtI_QRACLE CREDIT LIMITED

Extract of Unaudited Financial Results for the

Quarter and half year Ended September 30, 2020
(Rs. In lacs)

Meeting(s) held on 30-Oct-20

Place: Mew Delhi
Date: 30.10.2020

sl Particulars Quartar | Half year Queartar
Mo ended ended endad
30.09.2020 ) 30.09.2020 | 30.05.2019
(Unaudited] | (Unaudited] | (Unaudited)
Total Income from Operations a8.87 16 04 B.71
2 Met Profit § (Loss) for the period s ¥ 11.13 3.79
[befors Tax, Exceplional and'ar
Exiraodinary isms) :
3. | Mel Prafit { {Loss) for tha parod 552 11.13 .79
before tax (after Exceptional
and/or Exiraordinary items)
4. | Net Profit | {Loas] for the period 4.13 B.33 3.05
after tax (after Excaplional andlor
Exlraordinary hems)
8. | Total Comprehensive Income fos 413 B.33 3.05
the perod [Comprising Profit /
{Loss) for the pariod (after tax)
and Oliver Cormprahensive
Income [after tax)]
6. | Equity Share Capital 555.00 555.00 55500 |
¥. | Eamnings Per Share
{of Rs. 10 /- each} (for continuing
and discontinued opaeralions)
1. Basic Rs.0.074 Fs.0, 150 F5.0.055
2. Dilubed Rs.0.074 Fs.0,150 Fs.0.055
Motes:

1. The abowe is an exiract of detailed format of Unaudited Financial Resulis filed
with the Stock Exchange under Ragulalion 33 of tha SEBI [Listing Obligations
and Disclosure Reguiremenis) Regulations, 2015
Finamcial Results is available on the website of Stock Exchange at
wwrw. bsaindia_com and Company's Website at wew oraclecredit.colin

2. The above Financial Resulis were reviewed by the Audil Commitlee and
approved by the Board of Direclors of the company al ther respectie

The full format of the

By the Order of the Board
For Oracle Credit Limited
Sci-

Ashok Kumar Jain
Managing Director

for the work of "Project Management Consultancy

Online Tenders are invited from eligible Contractors having relevant experience,

Construction of Pune International Exhibition and Convention Centre, Moshi, Pune
(Phase Il). Format of Tender is available on www.pcntda.org.in or http://maha

Services for the work of

No/Da/PIECC! Tender/2020-21/18
Date- 27/10/2020
Adwvt. No.13/2020-21

tenders.gov.in from date 31/10/2020 (10.00 am) to date 25/11/2020 (16.55 pm).
Received Tender shall be opened on date 27/11/2020 by 15.00 pm

Chief Executive Officer
Pimpari Chinchwad New Township Development
Authority, Akurdi, Pune-411044.

Sdi-
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|| GrmmlmEslll
Ph. : 011-41686169, Fax : 011

Aro granite industries Itd.

(100% Expost Omented Unit)
CIN : L745%30L1288PLCO31510
Hegd.ﬂrffwe 1001, 10th Fioor, DLF Towmer A, Jasofa, Mew Delhi - 110025
-26541964, Email : investorgrievanca@anatile, com, Website © waw.aratile.com

EXTRACT OF STANDALONE AUDITED FINANCIAL RESULT FOR THE QUARTER ENDED 30th SEPTEMBER 2020

AT ST dle [Hed [Aes
CIN: L99999DL.1984PL.C019052
USH. e 217, WA URES W,
e |, 2, ®EWE W,

I 7. 44 W, WY,
faeefi- 110034, WM H: 011-47527700
Website: www.agrawalduplex.net

LRl

(Fa. in lacs)

Quarter Year Quarter RN e B S W (e e
5l snded sadud e qeN IgETeA 3rda) fafemm, 2015%&1?—1?414:{47‘;\3
No Particulars 30.09.2020 | 31.03.2020 | 30.09.2019 || | e e 29 % g & et 3 e
i S T S TEd S T 9% TR, 3 e, 2020 I 11.30
Audited Audited Audited o) gell, § el % Usfiehd e # AT
| Tote! Income from operabions 4 674 02 17,7749 4 330,34 St s o fawRi o Ty 30 faaR, 2020 <6
2 | Mel Prafit § [Loss) far the panad (bebare Tax Excaplional andiar Exlrasrdinary ibams) 27654 1735 45,30 qHT W.HW DHE % ol el ok Srehfar]
3 | Wed Profis / [Loss) for the perod bedore tax (afler Exceptional andior Extraondinary Hems) STE.ES 51735 45,00 ﬁf E AT A TER q9 A3 H T ]
ey oy e e e SEIE7 S fad e o Rere fafar 2 FawR, 2020
4 | Med Profit / (Loss) for the penod after tax (afier Exceplional andior Extraordinary ilems) a2 ; [ el Refaaee & R F AR 7. 10/
5 | Tolal Comgrehansive Income for the paricd [Comiprising Profit ) | Loss) for the pariod Y& & T, 1/- Tk H St IRl o SUIWIST <H
[after tan) and Other Comprenansive Income (after ax)] 186.74 837495 505 AR =Pﬁ IR 1 eded iR wue fd IR
& | Paid up Equity Share Capital 1.530.00 1,530.00 1 530,00 AT q? % e ek TeaeR o1 ergHeA R
T | Resarvas (excluding Revalualion Resarve) as shown in the Awditad Balance Shest of JBR18.58 = ST TTET 2 9 A 3 o R
lhe previous year diewm & ot fcwml/ e/ fafHfes
8 | Eamings Per Share (of Rs. 104 each) for continuing and discontinued operations) R/ gee % ford gfén fvet o o fai
Risie 179 2 14 0.3 30.09.2020 o AR 1 TR, 2020 | ITTH wig
e i i Y F TAA F 48 T IW d Teel F & o1

2. Diluled: 1.23 214 0.03 oS

MNota

availabla on the websies of the Stock
WA anotile com

Placa : HOSUR
Diate - 30102030

The: abowe i an extract of the detailed format of Quariedy!/Annual Fmancial rmsulls filed with thea Slock Exchangs undar Ragulation 13 of tha
SEBI (Listing Obligations and Disclosure Requirsments) Regulations, 2015, The full format of the CuarteryiAnrual Financial rasults is
Exchanga(s). www.bseindia.com, and www.nseindia.com and the Company's website

For and on bahalf of the Board

-3d-
aunil Kumar Arora
Managing Diractor
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CIRMETT: 06441664
NORTH EASTERN CARRYING CORPORATION LIMITED

CIN: L519090L1284PLCO19485

Q062/47, Ram Bagh Road, Azad Market, Delhi — 110006

Emnail [0 cs@neccgroup.com, Tel No.: 011-23517516-19

NOTICE

Pursuant fo Regulation 2% of the SEBY (Listing Obligations and Disclosure Requirements)
| Regulations, 2015, we haraby give notice that the Maetng of the Board of Direclors of the Company is
{ scheduled 1o be hell on Wednesday, November 11, 2020 inter-alia to consider and approve un-
{-audited Financial Results ofthe I.':urnparry for tha second quaster ended Saptambsar 30, 2020,

Furthes it1s iIMoamed that &5 per ..-I:'-"I'II]E.-"I_.- 5 Code of Internal Procedures and Gonduct far FEgulaging,
. Sanitoning and Reparting of Trading by insiders framed pursuant ta the SEBI (Prohibition af Insider

T JAPR T

fafer: 30.10.2020

TR ST Rl & IS TSl
STAS HAWT VR : TSl

7 fcel, 30 MRTER (UMl

difr mm % IureAe
TS AR  YehaR ohl hal
fF TRa AR 81
fon o W T@ W © 3R

3R MR = Wil ST
H T GfdEg ®1 SR
el for Ba srcafslkar =i
feen @ W 91 7T W
IfEEl ol M e & fou
JATGIG STEaT IR ITA]

Ta-:lll-gj Requiations. 2015 read with SEBI (Prohibition of ingider Trading) (Amendrment) Regulations, . .
20116 as amendad from time o time, the ‘Trading Window' is already closed from Thursday, October Eﬁ?i?ﬂﬁq‘ff i 3 ag.ﬁ < HAET | THSIAE (T
1, 2020. The window will be opened from the canclesian af 48 hours fram tha declaralion ol wn- ﬂ—,l-q ?TR:f éga? -qﬁ—am w ﬁél‘\’T TIEFﬁ?r Eh_{ﬁ
audited Financial Results of the Comparny. The period of closure of Trading Windiow is from Thursday, Kl hEl ) 3 .
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NOTICE
Notice is hereby given pursuant to Regulation 29 read with Regulation 47 of
the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015
that a meeting of the Board of Directors of the Company will be held on Monday,
November 9, 2020, inter-alia, to consider and approve the un-audited standalone and
consolidated financial results of the Company for the quarter and six months ended

September 30, 2020.
In view of the same in terms of the Company’s “Code of Conduct to Regulate, Monitor
and Report Trading by Insiders”, Trading Window for trading in the shares of the

Company has already been closed w.e.f. September 30, 2020 and shall remain closed § | T3 s S A |
fll November 11, 2020. w0 T 8 e st s A | O O
This Notice is available on BSE Limited website (www.bseindia.com), National Stock Wﬁ?‘.@r ( Wwwég“asarindia-iﬂ) a= SET%T; 2 g i e o o e o

Exchange of India Limited website (www.nseindia.com) and also on the Company’s
website (www.pcjeweller.com) under the Investors section.
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For PC Jeweller Limited
Sd/-

(SANJEEV BHATIA)
Chief Financial Officer

Place: Delhi
Date: 30/10/2020
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